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Ae1Ite SIlOdap of BoWs In Delhi 

-285. sHRI KAMAL NATH: Will 
~. the Minister of TOURISM AND 

CIVIL AVIATION be pleased to state: 

(a) whether Government are aware 
that there is acute shortage of hoteH 
in Delhi; 

• (b) if so, projected shortage till 
1985; and· 

(c) steps that the Government are 
raking to meet such shortage? 

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI A. P. 
SHARMA): (a) Shortage of hotel ac-
~ommodation has been felt in Delhi, 
specially during the peak tourist 
;eason November-March. 

(b) and (c). At present. the number 
:>f rooms in the approved sector is 
J761. In order to increase the room 
::!apacity in the Capital, several new 
h.olel projects and some expansion 
projects are C1Irrently under-way 
which are likely to add 3419 rooms to 
the existing capacity by 1985. It is 
~xpected that when these are complet-
~d. there will be adequate number of 
h.otel rooms available to mc:et the 
requireIl!ents of international as well 
:is domestic tourists in Delhi. 

Export of Non-Edible Marine Products 

2560. SHRI A. NEELALOHITHADA-
3AN ~ Will the Minister of COM-
MERCE be pleased to state: 

.$ 
(a) whether the Marine Products 

Export Development Authority as the 
organisation of Government of India 
solely responsible for development of 
export Of marine products, attend to 
export of non-edible marine products, 
such (is sea-weeds sharks, pearls etc; 
and 

(b) if so, whether he will lay on the 
table a statement regarding the activi-
ties .so tar of the M.P.E.D.A. regarding 

the development of non-edible marine 
products? 

THEMINISTER OFSTATE INTHE 
MINISTRY OF COMMERCE (SHRl 
KHURSHED ALAM KHAN): (a) and 
(b). The marine Products Export 
Development Authority is responsible 
for the development of export of 
marine products. The AuthOrity bas 
not taken up any substantial activity 
SO far for the development of non-edible 
marine products. The exports of Sea-
weeds are completely banned and the 
exports of Pearls do not come under 
the purview of the Authority. 

NOD-Supply Of COntroDecJ Cloth to 
OrilBa 

2561. SHRI HARIHAR SOREN: Will 
the Minister of COMMERCE be pleas-
ed to state: 

(a) whether controlled cloth is not 
being supplied to the State of Orissa 
according to the requirements; 

(b) the total requirement of control-
led cloth per month in Orissa: and 

(c) the total bales of controlled 
cloth supplied to Oris3a month-wise 
from January till October, 1980? 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): (a) Control-
led cloth is being supplied to the State 
of Orissa in accodance with the 
criteria adopted for distribution ot 
controlled cloth. to all the States. 
This distribution is done on equitable 
basis after taking into account the 
population and having regard +0 the 
production level of 400 million Sq. 
meters in a year, and the availability 
of controlled cloth during the parti-
cular month. 

(b) The average montly entitle.,meat 
of the state of Orissa is 892 bales of 
1500 scl metres each. 




